
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.533 OF 2025 

IN THE MATTER OF: 

Muskam W/o Nazim    Applicant 

Versus 

State of U.P. and 3 Ors.  

 
I N D E X  

S.No.  Particulars        Pages  
 
1. Reply affidavit on behalf of the  
 Respondent No. 3 DM Pilibhit  
 
2. Annexure 1 
 Copy of the order dated 21.09.2023passed by 
 the respondent No.3/ DM Pilibhit   
 
3. Annexure 2 
 Copy of the letter dated 24.12.2025  
 Along with list of payment dated 12.07.2023 
 
 

Filed by  

 
[MUKESH VERMA] 

Advocate for the UKPCB 
Ch. No. 50, Old Block 

Supreme Court of India, 
New Delhi 110 001 

(M) 9810108098 
E-mail: mvermadv@gmail.com  

New Delhi  
Dated: 19.01.2026 
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